
IN THE CENTRA ADIVIINISTHATIVE TRIBUNAL
PRINCIPAL BENCH

0-A. No. 2456/93

New Etelhi, dated the 2ith March, 1994

Hon'ble Mr. N.V.Krishnan, ^dce ChairmaniA)
Hon'ble Mr. 3 .S . Hegdb, lumber(J)

Shri Rajpal
Office of the GE. (NZ)
Akashvi/ani S. Ebordarshan
J amn ag ar Hqu se ,
New EBlhi

R/o H.No .2 Gao Gadi,
J Lajpat NaQar.N/Etelhi-.65

.Advocate Sh . .Vj-Slxidharan)

1.Union of India through ±llie
director General All India Radio.
New Delhi.

2.Ghie f Engineer(NZ)
Askashvani & Ebordarshan
J amnagar House, Shajahan Road,
New Efelhi

</^plicant

.. Respondents

0RE£R(QRAL)

(Hon'ble Mr. N.V.Krishnaij Vice Ghairman(A)

Ld .counsel for the a^pli: ant reqi^sts for permission

to withdraw this application. Accordingly, permission is

granted. OA is dismissed as vithdrawn.

1(2-^ •
(B.S.Hegde) (N.V.Krishnan)
ftfetnber(J) \fi.C0 Chairman(rt)

sk


